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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.20912/2001

(From the judgenent and order dated 11/10/2001 in CAW 7585/01
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

KUSUM LATA Petitioner (s)
VERSUS

STATE OF HARYANA AND ORS Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )
Wth

SLP( C) No. 3138/ 2002, SLP( C) No. 3139/ 2002

Date : 12/07/2002 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE Y. K. SABHARWAL

For Petitioner (s) .B.S. Mor, Adv.
.S. M Hooda, Adv.

Mahi nder Si ngh Dahiya, Adv.

. Naresh Kaushi k, Adv.
. Shi | pa Chohan, Adv.

. Lal it ha Kaushi k, Adv.
. Sushi | Bal wada, Adv.
For Respondent (s) .J. P. Dhanda, Adv.

. Raj Rani Dhanda, Adv.
. K. P. Si ngh, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER

As requested by |earned counsel for t he
petitioner, the case will be listed on 19.7.2002.

. SP1
(Usha Bhar dwaj ) (S. Mal kani)
P.S. to Registrar Court Master



